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DEPARTMENT OF PARLIAMENTARY AFFAIRS

Notification
13th November 2020
No.- P.A.-1/V.M.(Session)-01-01/2020-635— The Following order of the Governor
of Bihar dated 13-11-2020 is hereby published for general information :-

“In exercise of the powers conferred on me by sub-clause (b) of
clause (2) of Article 174 of the constitution of india, I, Phagu Chauhan,
Governor of Bihar, hereby dissolve the Bihar Legislative Assembly with
effect from 13-11-2020
Patna, Phagu Chauhan,

The 13™ November, 2020 Governor of Bihar.”

Suresh Paswan,
Additional Secretary to Government.
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